21 TEM No. 1A Court No. 6 SECTI ON 1|

(For Judgnent)

SUPREME COURT OF I NDI A

Cvil Appeal No. 3844 of 2000

PROCTOR & GAMBLE HYA ENE & HEALTH CARE LTD. Apel | ant (s)

VERSUS

COMWMNR. OF CENTRAL EXCI SE, BHOPAL
Respondent (s)

[ HEARD BY HON. ASHOK BHAN AND S. H. KAPADI A, JJ.]

Date : 28.11.2005 This appeal was called on for judgnent today.

For Appellant(s): Ms. Mani k Karanjawal a, Adv.

For Respondent(s): M. P.Parmeswaran, Adv.

RECORD OF PROCEEDI NGS

Hon’ bl e M. Justi ce S.H Kapadia sitting in Court No
6 pr onounced t he
Judgnment of the Bench conprising Hon. M. Justice Ashok Bhan and Hon' ble M. Jus
tice
S. H. Kapadi a.
The appeal is allowed.
(Shashi Sareen) (Vijay

Aggar wal )



Court Master Court
Mast er

(Si gned Reportabl e judgnent is placed on the file.)



